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central adpiinistratiue tribunal
principal bench
NEW DELHI

O.A.N£i1663/95

A.U.Harldaaan, Uice-Chair(nan(3)
Hon ble Shrl R«KeAhooJay rTBRib8r(A)

Neu Delhi, this 07th day of September, 1995

Shri BoR.Dethwani
148-Tj Aram Bagh
Chitragupta Road
»e» Delhi - 110 055. ... Applicant

(By Shri U»S*Prasad, Adv/ocate)

Versus

Union of India

1, Plinistry of Health
Nirman Bhauan
Neu Delhi.

2, The Director General of Health Services
Niroian Bhauan
Neu Delhi,

3, Pledical Superintendent
Dr. Ram Planohar Lonia Hospital

Respondents

e R D ERR (Oral)

Hon^ble Shri A.V.Haridasan, Vice-Chairman(3)

The applicant working as Head Clerk under the respondents

0  has filed this application against the order dated 09,05.1995 issuad

by the Respondsnt No.3 placing the applicant under suspension with

immediate effect. The applicant has stated that he had renderod

long meritorial service and that the order of suspension was not

justifiable. The applicant has alleged that there is no sufficiBnt

reason for the respondents to place him under suspension. Tha

applicant has prayed that the respondents may be directed to roinstato

him in service revoking the suspension order with consequential

benefits.

2» Against this impugned order of suspension the applicant

has filed an appeal to the respondent No, 2 on 31,5,1995 and finding
that there is no response, the applicant has filed this application.
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2o Suspension being a routine administrative matter

judicial Intervention with such an order will be justified only

if it appears that the order is vitiated by malafidea. Thero

la nothing In the allegation In the Original Application from

tjhat wB^ould be legitimately informed that the third respondent

was motivated by malice inftlClrWthe applicant under suspension.

We do not ju«^ even prime facie find any ground for judicial

intervention in the matter. The application is therefore, rejected

under Section 19(3) of the Administrative Tribunal Act, 1985,

No costs.
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V/I(X-CHAIRmN(D)
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